BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD

C.P. (LB) No. 74/9/NCLT/AHM/2017

Coram:  Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' » MEMBER JUDICIAL

~ ATTENDANCE-CUM-ORDER SHEET OF T)ZE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 09.08.2017

Name of the Company: ~~ L.P.Trading Co.
- Vs
Kanoovi Foods Pvt. Ltd.

Section of the Companies Act: Sectlon 9 of the Insolvency and Bankrupcy _
' - Code .

REPRESENTATION __SIGNATURE

M3, MEHUL SUuBtd  ppvoeRiE  PETHTIONEE JM*

S.NO. NAME (CAPITAL LETTERS) DES__IGNATION '

1.

ORDER

Learned Advocate Mr Mehul Surt1 present for Operational Credrtor/ Apphcant
None present for Respondent -

Heard arguments of Learned Counsel for Applicant.

Proof of d1spatch of applrcatlon to Respondent ﬁled

It 1s noticed that Apphcant not cornphed with sectlon 9(b) and (c) of the Code.
~Applicant 1s directed to c0mply with sectlon 9(b) and (c) of the Code.

Apphcant counsel 18 1nformed accordrngly and 1t amounts to notlce under the proviso
to sectron 9 (5) of the code.

Applicant is d1rected to serve notice of date of hearlng along wrth copy of order and
file proot of service. - . .

List the matter on 17.08.2017 tor objecnons of Respondent and for hearlng before N
admission. .

IKKI RAVEEND BABU
‘MEMBER JUDICIAL

Dated this the 9th day of August, 2017.



